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di ranee traffic by rail Is con idered desi-
roble because it giv relief to re&ular 
commuter in metropo1i1ao cities who 
travel In suburb n service . 

trllcc b 

~3. SHIU RAM Vt S P !i'VAN : 
ELALOHITHA D • 
NADAR : 

Will tho Minister of R EAL TR AND 
F MTLY LFARE be pl d to 
lllate: 

(a) hcther rr<1iden1 doctori of HM 
hav.= 1one n strike durina the 2nd week 
r 0\-Cmkr, 19 3 ; 

(b) if o, the reasons ror thcir:strike 
and their gricva.ooet ; 

(c) I c 
ti D; and 

ken to the situa. 

Ca') whethet the out lieut de n-
mcnc and operation theatre ices at the 
All India I itute of Medical ien 

affected during the la: l month 
Ute of the strike y the R ide:nt 
I B? 

(b) 
f the 

(c) The IJ'i was C'aflcd off on 
19.JI. 19 l . 

(d Functi nin r Out-Patient ~ 
p nmenl and OpcnllJoo trc rvlcc 

o I I rJ al]': ed. 

lSSO. HRJ PIY ff TI I : Will 
Mini let f RAILWAY be pica ed 
lllt : 

(a) whether it is a ract that under 
North Frontier Railway the approaeh 
rnads at Alipurduar Junction, and New 
Alipurduar, Alipurduar Court and Alipur-
duar, Alipurduar Colle e are not mai1-
tained properly and cause nui ance for 
public; 

(b) the reason there-0f : and 

(cl teps taken to make all the a -
proach roads to alxJt.le mentioned ta-
lion , mettled, safe and usable through-
our the year 1 

THE MINISTER OF R fl.W VS 
( HRJ A.B.A. OHANl KHAN CRAU-
DHURO : (a) to (c) The roads at 
Alipurduar Junction. New Al<purduar, 
Alipurduu Court, Alipurduar and Alipur-
duar Coll need repairs. The approach 
road ar Alipurduar Junction is a· public 
road and rcsPonsibility of its rnaint4'nll'lCC 
is that of the local Public Worlcs De-
partment authorities who have!" been 
a pr ached to get the rcpa irs carried 
oul early. Jn rcprd to other road , N.P. 
R il~y bu been asked to carry out the 
necessary repairs. 

- bbi of P gtt Aplnst Scooter 
Orf Cl"I of Deihl 

l.5 1. HRI A.K. ROY : Will the 
ini let of SHTPPI G AND TRAN . • 

PORT be pleased to tate : 

(a number of cases instituted agains1 
tbc scooter drivers or Delhi on the com· 
pla-'nl or the passengers during the last 
tlm:e ,ears, year-wi 

(b) nature or uch complaints. year. 
wi in detan : 

(c) ac:tlon taken o far, year-wi c, 
during the I t three ears ; 

(d) whether it is a fact that there ~ 
oo rule or order for the scooter driver 
for taking p ngc from 1-oth the Ne 
Delhi and Old Delhi Railway Stat' n 




